BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

SOUTH ZONE, CHENNAI
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Applicant : Manakunnam Village,Padashekara
Samrakshana Samithy Registration No,429/09
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Respondents : Thripunithura Municipality & 15 Others
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Dated this the 27t day of October 2020

Rama Smrithi, Advocate
Additional Standing Counsel for the 2nd Respondent
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The Chairman,
Kerala State Pollution Control Board,

Pattom.P.O, Thiruvananthapuram.
Pin-695004.
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TRANSLATION OF ANNEXURE R2(a)

From, 22.10.2020

The Municipal Secretary
Thripunithura Municipality

To,

The Chairman
Kerala State Pollution Control Board

Pattom P O, Thiruvananthapuram
Pin: 695004

Sir,

Sub: Thripunithura Municipality -Health Department-Solid
Waste Disposal-reg

About 4T of biodegradable waste and 1.5T of non
biodegradable waste is being generated in the municipality,
degradable waste is treated in the Brahamapuram treatment
plant owned by Kochi Corporation and non biodegradable waste

is disposed through Eco Clean Kerala Limited.

Apart from this, for treating the bio degradable waste, 3410
biogas plants, 2210 bucket compost system and 1200 bio bins at
subsidy rate were distributed to households. In the municipality
about 87% of waste generated is being collected by door to door

collection system.
Signed

Municipal Secretary
Thripunithura Municipality



